Dak Register on 01/09/2020

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section

Head)
Diar Date Se?]tlo 'ﬁ‘;}t Lin
of No./Name of Particulars
y . Source to |Name Ta ..
Rece Document Received of documents . Fil
No. | . which ke
ipt e
sent n
financial
1651/01/0 »q/cesTATIKOLICIRG ASSISTANT 1 er of the
/202 (9/20 ULAR/2016 REGISTRAR, head of the PA
0 20 NEW DELHI
department
Admin
APPLICATIO . ;
k%?g%gle SPS TO HON. N FOR CL of 'Stratio
o o PRESIDENT  HON. Sectio
PRESIDENT -
details of the
appeal in Admin
1653 01/0 ASSISTANT | iuieh sh. istratio
REGISTRAR, ]
/202 19/20 |NIL niveet seth. n
0 20 CENTRAL adv Sectio
REGISTRY ]
representing  |n
the litigants
ASSISTANT
1654 01/0 REGISTRAR, 2%'&‘AL o Qég
/202 |9/20 (36174/2018/SEC SUPREME '
10828 OF STRA
0 20 COURT OF 2016 R
INDIA
TO
INTIMATE
THE
PRINCIPAL ASST
/12655 8/12/8 V(15)REV/MISC COMMISSION g?i?i'gTOF REGI
CORRS/484/2018 ER, CGST, STRA
0 |20 MEERUT THE R
PENDING
CASES IN
CESTAT
HOO/SPS, LEAVE
/1260526 8/12/8 NIL CESTAT, RECORD OF |,
0 20 CHANDIGAR |HON.

H MEMBER (J)



1657 01/0
/202 19/20

0

1658 |01/0
/202 19/20

0

1659 (01/0
/202 19/20

0

1660 01/0
/202 19/20

0

1661 |01/0
/202 19/20

0

1662 01/0
/202 19/20

0

1663 01/0
/202 19/20

0

1664 01/0
/202 9/20

0

20

20

20

20

20

20

20

20

NIL

CESTAT/AHD/PRONO
UNCEMENT

23(33)/POSTING/GR.BC

D/CESTAT/ADMN12V
oLl

NIL

18(1)/MISC/ICESTATI/A
LLD/2015PARTIII

1(2)/AGSIMT/PF/CEST
AT/ALLD/2016

NIL

NIL

G. SHRIDHAR,
SPS, CESTAT,
CHENNAI

SH. RAMESH
NAIR , M(J)

MUKESH
GUPTA, ASST.
REGISTRAR

SH. ANIL
CHOUDHARY,
M (J)

MANAS KR.
SINHA, ASST
REGISTRAR

MANAS KR.
SINHA, ASST
REGISTRAR

A.P. MATHUR,
ADVOCATE,
CESTAT BAR
ASSOCIATION

RITESH
KUMAR
MISHRA,
UDC, CESTAT,
MUMBAI

PENDING
ORDERS OF
CESTAT
CHENNAI

PERMISSION
FOR
PRONOUNCE
MENT
/RELEASE OF
C/51479 OF
2019 AND
OTHERS

OFFICER
ORDER REG. PA
POSTING

PERMISSION
FOR
PRONOUNCE
MENT OF
C/50041 OF
2019

AVAILABILI
TY OF HON. PA
MEMBERS

CERTIFICAT
E OF GFR 33
OF
RELINQISHM
ENT OF
CHARGE

RESOLUTIO
N FROM
CESTAT,
BAR
ASSOCIATIO
N
ALLAHABA
D

PA

PA

Admin
istratio

>

Sectio
n

Admin
istratio
n
Sectio
n

Admin

TRANSFER 'stratio

REQUEST Sectio

n



1665 |01/0
/202 19/20

0

1666 01/0
/202 19/20

0

1667 01/0
/202 19/20

0

1668 01/0
/202 19/20

0

1669 (01/0
/202 19/20

0

1670 |01/0
/202 19/20

0

1671 01/0
/202 19/20

0

1672 |01/0
/202 9/20

0

20

20

20

20

20

20

20

20

NIL

D_
6(1)/DOO/CESTAT/CH
/2020

CESTAT/MUM/BUDGE

T/2020

NIL

NIL

NIL

27(23)/DEP-
TO/CESTAT/ADMN/20
07

28(130)/2006/CESTAT/
ADMN/

ASSISTANT
REGISTRAR,
CESTAT
BANGALORE

G. SHRIDHAR,
SPS, CESTAT,
CHENNAI

CESTAT,
MUMBAI

SH.P. V.
SUBBA RAO,
M (T)

MANAS KR.
SINHA, ASST
REGISTRAR

GAUTAM
NARAYAN,
ADVOCATE

MUKESH
GUPTA, ASST.
REGISTRAR

BINEESH
KUMAR K.S.,
REGISTRAR

ASST
MONTHLY REGI
STATEMENT STRA
R
MONTHLY
REPORT OF |Comp
APPEALS uter
UNDER E- Cell
HEARING
ALLOTMENT
OF Accou
ADDITIONA nt
L FUND IN Sectio
THE FY2020- n
21
PERMISSION
FOR
PRONOUNCE [PA
MENT of
st/26293/2013
Admin
. istratio
posting of one
head clerk Sectio
n
Admin

vakalatnama in listratio

wp no. 10023 n

of 2019 Sectio
n

OFFICE

ORDER REG.
EXTENSION

OF

DEPUTATIO |PA
N PERIOD OF
SH. C.

MANOJ

KUMAR

ORDER REG.
HOO
FINANCIAL
POWER

PA



1673 |07/0
/202 19/20
0 20

1674 |07/0
/202 19/20
0 20

1675 |07/0
/202 19/20
0 20

1676 |07/0
/202 19/20
0 20

1677 |07/0
/202 19/20
0 20

1678 |07/0
/202 19/20
0 20

1679 |07/0
/202 19/20
0 20

1680 07/0
/202 9/20
0 20

1681 07/0
/202 19/20
0 20

1682 07/0
/202 19/20
0 20

1683 |07/0
/202 19/20
0 20

NIL

30/CESTAT/HYD/REGI

STRY/2016

NIL

NIL

NIL

NIL

NIL

NIL

NIL

21/CESTAT/HYD/M-

STAT/15

7(STAT)CESTAT/CAL/

06

ASSISTANT
REGISTRAR/S
PS, CESTAT,
CHANDIGAR
H

ASST.
REGISTRAR

RAMESH
NAIR

P. DINESHA

P.K
CHOUDHARY

S.S GARG,
M(@)

REKHA
SHEKHAWAT,
PATO
PRESIDENT

HARSHITA
PANDEY,
ASSISTANT
REGISTRAR,M
UMBAI

ASSISTANT
REGISTRAR,C
ESTAT,CHEN
NAI

ASSISTANT
REGISTRAR,
CESTAT,
HYDERABAD

DEPUTY
REGISTRAR,
CESTAT,
KOLKATA

Monthly
Report of
August,2020

Monthly
Report of e-
hearing

Disposal
statement of
appeals,august

Permission to
pronouncment

monthly
disposal
statement of
appeals

disposal
statement of
appeals, august

disposal
statement of
appeals,august

submission
statement of
disposal,august

cases pending
appeals,august
2020

Monthly
statement of
August,2020

INSTITUTIO
N, DISPOSAL
AND
PENDENCY,

Assist
ant
Regist
rar

Assist
ant
Regist
rar

manoj

Assist
ant
Regist
rar

manoj

manoj

Assist
ant
Regist
rar

Assist
ant
Regist
rar
Assist
ant
Regist
rar
Assist
ant
Regist
rar



1684 |07/0
/202 19/20
0 20

1685 |07/0
/202 19/20
0 20

1686 (07/0
/202 19/20
0 20

1687 |07/0
/202 19/20
0 20

1688 |07/0
/202 19/20
0 20

1689 |08/0
/202 9/20
0 20

1690 08/0
/202 19/20
0 20

1691 08/0
/202 19/20
0 20

1692 08/0
/202 19/20
0 20

1693 /08/0

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

ASSISTANT
REGISTRAR/S
PS, CESTAT,
CHANDIGAR

H

RAJINDER
KUMAR

ARCHANA

(STENO
GRADE 1)

P. ANJANI

KUMAR, M(J)

S.K.

MOHANTY,

M)

BHANU
MEHTA

P.V. SUBHA

RAO M(J)

R A SAIFI

R A SAIFI

34/PERSON/CESTAT/K DEPUTY

AUGUST

Monthly
Report E-
hearing
Admin
selection posts |istratio
of revenue n
mem. in AAR |[Sectio
n
issuance of NO 232:2
OBJECTION 0
CERTIFICAT .
E Sectio
n
Admin
CASUAL istratio
LEAVE n
09.09.2020 Sectio
n
Permission for
pronouncemen PA 'go
t dated Regist
07.09.2020 &
child care Adm!n
leave istratio
26.05.2020 to gectio
26.08.2020
Monthly
disposal uCtZTp
statement of Cell
appeals,august
dis. statement Com
Honorable sh. uter P
Ashok Jindal Cell
Member(J)
dis. statement Com
Honorable sh. uter P
Ashok jindal Cell
member
pension paper /Admin

Assist
ant
Regist
rar



/202 19/20
0 20

1694 08/0
/202 19/20
0 20

1695 08/0
/202 9/20
0 20

1696 08/0
/202 9/20
0 20

1697 08/0
/202 19/20
0 20

1698 08/0
/202 9/20
0 20

1699 08/0
/202 9/20
0 20

1700 |08/0
/202 9/20
0 20

1701 08/0
/202 19/20
0 20

1702 08/0
/202 19/20

OL/2000

A_
20(4)/PERS.FILE/BSL-
UDC/CHE/2016

NIL

NIL

NIL

01/CESTAT/BANG/KR
B

NIL

50958-2020 DATED
25.08.2020

D-6(1)/E-
HEARING/CESTAT/CH
E/2020

NIL

REGISTRAR, |in vabhishya
CESTAT, portal, s.k
KOLKATA verma

Explanation of

Mrs. B.S.
G. SHRIDHAR Lakshmi, HC

, CHENNAI
for

memorandum

KAMALA SR.
PRIVATE
SECRETARY

NOC for
passport

P. VENKATA
SUBBA RAO
M(T)

Promotion of
IRS (C & CE)

C L MAHAR  |half day leave

UMA
SHANKAR g"cﬁfnfe
VERMA
SEEMA O ment
SADHAN |
claim
OIA No.
NUWOOD DDN/EXCUS/
INDUSTRIES O00/APP/3620
20-21 dated
05.08.2020
G. SHRIDHAR [MohlY
. CHENNAI PC
hearing

ASSISTANT  Monthly
REGISTRAR/S |Report august

istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Assist
ant
Regist
rar

Assist
ant
Regist
rar
Assist
ant



1703 |08/0
/202 19/20
0 20

1704 |08/0
/202 19/20
0 20

1705 |08/0
/202 9/20
0 20

1706 |08/0
/202 19/20
0 20

1707 |08/0
/202 19/20
0 20

1708 |08/0
/202 19/20
0 20

1709 |08/0
/202 9/20
0 20

1710 |08/0
/202 19/20
0 20

1711 08/0
/202 19/20
0 20

1712 |08/0
/202 19/20

30/CESTAT/HYD/REGI
STRY/2016/107

15/CESTAT/MISC/2020-

21

01/CESTAT/BANG/RR

01/CESTAT/BANG/RR

PF/CESTAT/MUM/AD
MN/TVP

973/JUuDL DATED
28/08/2020

NIL

NIL

CESTAT/AHD/ESTT/09
/2016/615

NIL

PS, CESTAT,
CHANDIGAR
H

ASSISTANT
REGISTRAR,
CESTAT,
HYDERABAD

S.K GOGRA,
FCA

ASST.
REGISTRAR,B
ANG.

ASST.
REGISTRAR,B
ANG.

T. VISWA
PARKASH,DR,
MUMBAI

SUPERINTEN
DENT
JUDICIAL

P.K
CHOUDHARY

TK
SARKAR,DR

MOHINDER
SINGH,DR

S.
BHOWMICK

Monthly
Report E-
hearing

Submission
pay order

PENDENCY
STATEMENT

REPORT for
e-hearing
july,august

Registrar in

CAT ON Admin
DEPUTATIO |istratio
N, n
PB/1/6/2010- |Sectio
ESTTI(VOL n

i)

final order
A/58257/2013-
Ex(DB)

decided on
18.11.2013

Permissionto |PAto
pronouncemen Regist
t rar

letter dated PA to
26.08.2020 p.k Regist
choudhary rar

HQ letter no.
01/(05)/Circula
r/CESTAT/201
7

post of vice
chairman

PAto
Regist
rar

Admin
istratio

Regist
rar

Assist
ant
Regist
rar
Assist
ant
Regist
rar
Assist
ant
Regist
rar

Assist
ant
Regist
rar

Assist
ant
Regist
rar



1713 /08/0
/202 19/20
0 20

1714 08/0
/202 19/20
0 20

1715 |08/0
/202 19/20
0 20

1716 08/0
/202 19/20
0 20

1717 |08/0
/202 19/20
0 20

1718 |09/0
/202 19/20
0 20

1719 |09/0
/202 19/20
0 20

1720 09/0
/202 19/20
0 20

UMA
(lzj.ll\lCESTAT/BANG/AD SHANKAR

VERMA

NIL CJMATHEW

ASSISTANT
REGISTRAR/S
PS, CESTAT,
CHANDIGAR
H

NIL

NIL CJMATHEW

ASSISTANT
REGISTRAR/S
PS, CESTAT,
CHANDIGAR
H

NIL

HEERALAL,

NIL scD

UMA
SHANKAR
VERMA,
ASST.
REGISTRAR

01/CESTAT/BANG/US
\

P.K.CHOUDH
ARY,
MEMBER (J)

NIL

n
Sectio
n

LEAVE details PA to

of honorable

members

monthly
disposal

statement of

appeals

Monthly
Report E-
hearing

monthly
disposal

statement of

appeals

sh. satish
kumar, HC,
POST of

section officer

application
reg.

submission of

leave
application

FORWARDIN

G OF

APPLICATIO

N FOR

PERSONAL
COMPUTER
ADVANCE

PERMISSION

FOR

PRONOUNCE

MENT OF

E/76380/2017

AND
OTHERS

Regist
rar

Comp
uter
Cell

Comp
uter
Cell

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

PA

Assist
ant
Regist
rar

Assist
ant
Regist
rar



1721 /09/0
/202 19/20
0 20

1722 |09/0
/202 19/20
0 20

1723 |09/0
/202 19/20
0 20

1724 109/0
/202 19/20
0 20

1725 |09/0
/202 19/20
0 20

1726 09/0
/202 19/20
0 20

1727 |09/0
/202 9/20
0 20

NIL

NIL

NIL

111(20)RC/MISC/CESTA
T/21/2020-21

18(1)/MISC/CESTAT/A
LLD/2015PARTIII

NIL

2(23)RSC-
UDC/CESTAT/CHD/201
6

SH. ANIL
CHOUDHARY,
M @)

SH. ANIL
CHOUDHARY
M(J)

SH. ANIL
CHOUDHARY,
M @)

CHIEF
COMMISSION
ER, CGST,
BHOPAL

MANAS KR.
SINHA, ASST
REGISTRAR

MANAS KR.
SINHA, ASST
REGISTRAR

HOO/SPS,
CESTAT,
CHANDIGAR
H

PERMISSION
FOR
PRONOUNCE
MENT IN
C/52549 OF
2018

PERMISSION
FOR
PRONOUNCE
MENT IN
ST/30734 OF
2018 AND
OTHERS

PERMISSION
FOR
PRONOUNCE
MENT IN
ST/30647 OF
2017 AND
OTHERS

REG. NON
RECEIVAL
OF
CERTIFIED
COPIES OF
FINAL
ORDERS
PASSED BY
THE CESTAT

PA

PA

PA

ASST
REGI
STRA

Admin

RECONSTIT . — .
istratio

UTION OF
PURCHASE Sectio
COMMITTEE N

Admin

. istratio
posting of one

head clerk Sectio

n

REQUEST Admin
FOR istratio
EXTENSION n
OF Sectio
RELIVING n



1728 |09/0
/202 19/20
0 20

1729 |09/0
/202 19/20
0 20

1730 |09/0
/202 9/20
0 20

1731 |09/0
/202 19/20
0 20

1732 |10/0
/202 19/20
0 20

1733 |10/0
/202 19/20
0 20

1734 |10/0
/202 19/20
0 20

1735 |10/0
/202 9/20
0 20

1736 |10/0
/202 9/20
0 20

NIL

NIL

NIL

NIL

NIL

I(20ARC/CESTAT/MCO

/01/2020/1749

7(STAT)CESTAT/CAL/

06

17(1)/MS/ICESTAT/ALD

/2018-2019

21/CESTAT/HYD/M-

STAT/15/109

S.
BALASUBRA
MANI,
ADVOCATE

SMITA
RAMDAS
BHOYAR

HEMANT
KUMAR, PA
TO M (J)

DEEPAK KR.
MALIK, LDC

MUKESH
GUPTA

NAVEEN
KUMAR
MALLICK, CC,
INDORE

DR, CESTAT,
KOLKATA

MANAS
KUMAR
SINHA, AR

ASSISTANT
REGISTRAR,
CESTAT,

BY SH. RAVI
SHEKHAR
CHAUDHAR
Y, UDC

MEDICAL
CERTIFICAT
E

REG. OFFER
OF

APPOINTME
NT AS ASST.
REGISTRAR

APAR FOR
THE PERIOD
01.42018 TO
31.12.2018

request for
service
certificate

matters taken
up for e-
hearing,august

App. no.
C/50873/2020-
CUDB, MP

Disposal
report, august

Pendency
single member
bench cases

pendency of
single member
bench cases

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio

Admin
istratio
n
Sectio
n

Assist
ant
Regist
rar

Assist
ant
Regist
rar
Assist
ant
Regist
rar
Assist
ant
Regist
rar
Assist
ant
Regist



1737 |10/0
/202 19/20
0 20

1738 |10/0
/202 19/20
0 20

1739 |10/0
/202 19/20
0 20

1740 |10/0
/202 19/20
0 20

1741 |10/0
/202 19/20
0 20

1742 |10/0
/202 19/20
0 20

1743 |10/0
/202 19/20
0 20

1744 110/0
/202 19/20
0 20

1745 10/0
/202 19/20
0 20

1746 |10/0
/202 9/20
0 20

1747 |10/0

NIL

NIL

IV(16)30/R/UDR/272/20
19

I\V(16)30/R/UDR/272/20
19/1364

IV(16)R/91/2020/359
DATED 03/09/2020

NIL

CESTAT/MUM/BUDGE
T/2020/357

NIL

17(1)/MS/CESTAT/ALD
/2018-2019

NIL

HYDERABAD

ASSISTANT
REGISTRAR,
CESTAT,
CHENNAI

AUTHORIZED
REPRESENTA
TIVE

DR.B.S.
MEENA,
COMMISSION
ER

DR.B.S.
MEENA,
COMMISSION
ER

M A ANSARI

REGARDING
ONE DAY CL

T. VISWA
PARKASH,DR,
MUMBAI

K. RADHA
STENO GRAD
I

MANAS
KUMAR
SINHA, AR

P. DINESHA

CESTAT/WZD/DMM/20 DR. D.M.

statement
pending
appeals, august
2020

Request for
issuance of
appeal Number

Early Hearing
and bunching
of the appeal
filed by the
department

APP. NO.
E/52070/52092
/52091,2019

filing appeal of
M/s gunesh
logistics, jaipur

Shraddha
Mishra steno 11

Allotment of
add. fund in
Budget ,2020-
2021

DIS. statement
in respect of
shri. anjani
kumar

Bench dis. of
cases,august

permission to
pronounce
,chennai

Extension of

Admin
istratio

Sectio
n

Accou
nt
Sectio
n

Comp
uter
Cell

Comp
uter
Cell

PA

PA

rar

Assist
ant
Regist
rar
Assist
ant
Regist
rar

Assist
ant
Regist
rar

Assist
ant
Regist
rar
Assist
ant
Regist
rar



/202 19/20
0 20

1748 |10/0
/202 19/20
0 20

1749 |10/0
/202 19/20
0 20

1750 |10/0
/202 19/20
0 20

1751 |10/0
/202 19/20
0 20

1752 |10/0
/202 19/20
0 20

1753 |10/0
/202 19/20
0 20

1754 |11/0
/202 19/20
0 20

1755 11/0
/202 19/20
0 20

1756 11/0
/202 9/20
0 20

NIL

NIL

NIL

NIL

NIL

NIL

NIL

CESTAT-

AHD/JUD/01/07/50

NIL

MISRA

P.K

CHOUDHARY

P.K

CHOUDHARY

S

BALASUBRA

MANI

SEEMA

SADHAN,SPS

ARCHANA
(STENO
GRADE II)

N. RAJA, SPS

ASSISTANT

REGISTRAR,

SUPREME
COURT OF
INDIA

DR/AR

CESTAT,AHM

EDABAD

BHANU
MEHTA

period to
pronounce

reserved orders

Permission to

pronouncemen PA

t

PP OF SHRI
BISWAJIT
CH. AND
RATAN
KUMAR

appointment
letter no.
30(17)/DR-

AR/CESTAT/

ADMIN-13

urgent

domestic work

leave

CASUAL
LEAVE

monthly
disposal
statement in
r/o s.s. garg

PROCESS
ID:-
84469/2020

Statement
pendency,
disposal of
appeals stay

app.

PA

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Comp
uter
Cell

pool residential Admin
Accommodatio |istratio

n

n

Assist
ant
Regist
rar

Assist
ant
Regist
rar



1757 11/0
/202 19/20
0 20

1758 11/0
/202 19/20
0 20

1759 |11/0
/202 19/20
0 20

1760 (11/0
/202 19/20
0 20

1761 |11/0
/202 19/20
0 20

1762 |11/0
/202 19/20
0 20

1763 |11/0
/202 19/20
0 20

1764 |14/0
/202 19/20
0 20

1765 14/0
/202 19/20
0 20

NIL

NIL

NIL

NIL

NIL

CESTAT/WZD/DMM/20

19

NIL

ONE

ONE

SHRADDHA

MISHRA

CJMATHEW

SPS/PA

SPS/PA,

CHANDIGAR

H

JYOTI BISHT,
STENOGRAPH

ER

DR.D.M
MISRA

AJAY

SHARMA M(J)

S

B.HOWMICK,

US M/O
FINANCE

DR. SARISH
CHAND, DIR,
HINDI DIR,

app. for leave

Permission to
pronouncemen

t

memorandum

dated
11.09.2020

memorandum

dated
11.09.2020

issue of
experience
certificate

Extension of

period to
pronounce

reserved orders

Permission for
pronouncemen

t DATED
11.09.2020

Grievance No.
DORVU/E/20
19/02533 sh.

Jimmy,
Ludhiana

an nual
Programme

Sectio
n

Admin
istratio
n
Sectio
n

PA

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

PA

PA

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n



1766 (14/0
/202 19/20
0 20

1767 14/0
/202 19/20
0 20

1768 |14/0
/202 19/20
0 20

1769 (14/0
/202 19/20
0 20

1770 |14/0
/202 19/20
0 20

1771 |14/0
/202 19/20
0 20

1772 |14/0
/202 19/20
0 20

1773 |14/0
/202 9/20
0 20

1774 14/0
/202 19/20
0 20

ONE

ONE

ONE

ONE

ONE

ONE

ONE

NE

ONE

VIVEK
PANDEY,
ADDL

COMMISSION

ER(ARO,

CESTAT, NEW

DELHI

HEAD CLERK,

CESTAT,

CHANDIGAR

H

HIRA LAL, 3
WD, CESTAT,

ND

SUSHMA
RANI PAL,

MTS, CESTAT

ANIL

CHOUDHARY,

M (),

CESTAT, ND

S

BALASUBRA

MANI, AR,

CESTAT, ND

SH. MANWAR
SINGH, UDC,

CESTAT

ASHOK

JINDAL, M (J),
CESTAT, CHD

ASHOK

JINDAL, M (J),
CESTAT, CHD

Post-hearing

Appeal No.

C/522289/201
9-CVU(DB)

Weekly
statement

Representation
of suspension

Submission of

Admn Lock

Note for

pronouncemen

t

disposal of
appeal

Request for

leave 14.9.20

to 15.09.20

APAR Sh
Mahesh

Kumar, SPS

31.12.2018

APAR Sh
Rashid Ali
Saifi

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

PAto
Regist
rar

Comp
uter
Cell

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio

AR

AR

Shr
adh

AR



1775 |14/0
/202 19/20
0 20

1776 |14/0
/202 19/20
0 20

1777 |14/0
/202 19/20
0 20

1778 |14/0
/202 19/20
0 20

1779 |15/0
/202 19/20
0 20

1780 (15/0
/202 19/20
0 20

1781 |15/0
/202 19/20
0 20

1782 15/0
/202 19/20
0 20

1783 |15/0
/202 19/20

ONE

ONE

ONE

ONE

NIL

NIL

NIL

NIL

NIL

ASHOK
JINDAL, M (J),
CESTAT, CHD

ASHOK
JINDAL, M (J),
CESTAT, CHD

ASHOK
JINDAL, M (J),
CESTAT, CHD

ASHOK
JINDAL, M (J),
CESTAT, CHD

ASSISTANT
REGISTRAR/S
PS,CESTAT,
CHANDIGAR
H

P.K.NEELA
REDDY, SPS
TO M (J)

HEAD CLERK,
CESTAT,
CHANDIGAR
H

MANAS KR.
SINHA, ASST
REGISTRAR

SPS TO HON.
MEMBER (T),

APAR Sh.
Kailash, Steno-
1

APAR Sh.
Rahid Ali
Saifi, Steno-I1

APAR Sh.
Kailash, Steno-
11 31.12.2019

APAR Sh
Govind, Steno-
11

NOMINATIO
N OF
OFFICIAL IN
REGISTRY
TO ATTEST
THE ORDERS

DISPOSAL
STATEMENT
OF SH.P. V.
SUBBA RAO

WEEKLY
STATEMENT
OF THE
MATTERS
FORE
HEARING

MONTHLY
REPORT OF
E HEARING

DISPOSAL
STATEMENT

n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Comp
uter

ASST
REGI
STRA

ASST
REGI
STRA

ASST
REGI
STRA



1784 |15/0
/202 19/20
0 20

1785 |15/0
/202 19/20
0 20

1786 (15/0
/202 19/20
0 20

1787 |15/0
/202 19/20
0 20

1788 |15/0
/202 19/20
0 20

1789 (15/0
/202 19/20
0 20

1790 |15/0
/202 19/20
0 20

1791 15/0
/202 19/20
0 20

1792 |15/0
/202 19/20

NIL

NIL

NIL

NIL

NIL

NIL

A24(1)LEAVE FILE/KS-

AR/CHE/2020

A-20(3)/PERS
FILE/NKM-
MTS/CHE/2016

NIL

CESTAT,
MUMBAI

SH.S. K
MOHANTY,
M(@)

SH.S.K
MOHANTY,
M(@)

GOVIND,
STENO GR. II,
CESTAT,
CHANDIGAR
H

SH. ANIL
CHOUDHARY,
M (J)

PA TO HON.
MEMBER (T)

SH.S.K
MOHANTY,
M(@)

G. SHRIDHAR,
SPS, CESTAT,
CHENNAI

G. SHRIDHAR,
SPS, CESTAT,
CHENNAI

SH.
C.L.MAHAR,

OF SH. Cell
C.J.MATHEW
M (T)

Comp
uter
Cell

Comp
uter
Cell

DISPOSAL
STATEMENT

DISPOSAL
STATEMENT

DISPOSAL
STATEMENT Comp
OF SH. uter
ASHOK Cell
JINDAL, M (J)

Comp
uter
Cell

Comp
uter
Cell

DISPOSAL
STATEMENT

DISPOSAL
STATEMENT

PERMISSION
FOR
PRONOUNCE
MENT OF PA
C/MISC/86392

/2019 AND

OTHERS
FORWARDIN

G OF Admin
JOINING istratio
REPORT OF n

SH. KRIPA Sectio
SHANKER, |n

AR

FORWARDIN

G OF Admin
REPRESENT |istratio
ATION BY n

SH. NITESH Sectio

KR. MEENA, n
MTS

APPLICATIO Admin
N FOR CL istratio



1793 |15/0
/202 19/20
0 20

1794 |15/0
/202 19/20
0 20

1795 |15/0
/202 19/20
0 20

1796 (15/0
/202 19/20
0 20

1797 |15/0
/202 19/20
0 20

1798 |15/0
/202 19/20
0 20

1799 |16/0
/202 19/20

M (T)

NIL SH. ASHOK

JINDAL, M (J)

KRIPA
SHANKAR,
ASST.
REGISTRAR,
CESTAT,
CHENNAI

NIL

ASST.
REGISTRAR,
CESTAT,

44/CESTAT/HYDI/NEW
BUILDING/16

HYDERABAD

UMA
SHANKAR
VERMA,
ASST.
REGISTRAR

01/CESTAT/BANG/NSP

SH. P.
DINESHA, M

()

NIL

TUSHAR

NIL KUMAR,

STENO GR. Il

CESTAT / AHD/
RECORDS /04/2014 /

MOHINDER
SINGH, DR

FOR 15 n
SEPTEMBER |Sectio
n

APAR OF .
THE15 Admin
OFFICIALS 'Stratio
OF CESTAT, Sectio
CHANDIGAR

H n
APAR OF .
STAFF OF éfrgl:g
CESTAT N
CHANDIGAR Sectio
H FOR THE

YEAR 2019
RENEWAL

OF LEASE Admin
AGREEMENT |istratio
FOR n
CESTAT, Sectio
HYDERABA |n

D

FORWARDIN

G OF Admin
APPLICATIO istratio
N FOR n
GRANTING Sectio
OF MACP n
SCHEME
PERMISSION

FOR

PRONOUNCE

MENT PA
c/41734 /2015

and other

DELETION

OF

ERRONEOUS
ORDER PA
FROM

CESTAT

WEBSITE

final order pOoO0 |poo

dated ja ja



0 20

1800 (16/0
/202 9/20
0 20

1801 |16/0
/202 19/20
0 20

1802 |16/0
/202 19/20
0 20

1803 |16/0
/202 19/20
0 20

1804 |16/0
/202 19/20
0 20

1805 |16/0
/202 9/20
0 20

1806 (16/0
/202 19/20
0 20

1807 |16/0
/202 19/20
0 20

1808 (16/0

625

NIL

F.NO. A-

20(3)/PERS.FILE/ NKM-
MTS/CESTAT/CHE/201

8

F.NO.A-
50050/116/2017- AD.IC
(CESTAT)

F.NO. 2 (2)/PF/P.
DINESHA/MEM (J)/
CESTAT/ADMN./2018
DATED 01.09.2020 -
WITHOUT ANY
ENCLOSUES

30(30)IDR/LDC /
CESTAT/ ADMIN-2014

NIL

NIL

F.NO. -H-11016/8/2019 -

COORD (PT.1)

NIL

CESTAT
AHMD.

JAGDISH
CHAND MTS

G. SHRIDHAR
, CHENNAI

S.
BHOWMICK
(UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

P. DINESHA

MUKESH
GUPTA

P.K
CHOUDHARY
(KOLKATA)

CJMATHEW

RAJESH
KUMAR
(UNDER
SECRETARY/(
COORD.))

MOHINDER

23/4/2018

leave
application

relieving order

interface for
online payment
system in
CESTAT
dynamic
website-reg.

medical leave
from
24.02.2020 to
26.02.2020 -
reg.

verification of
character and
antecedents of
Sh. Shambhu
Kumar S/o SH.
baijnath
mandal-reg.

Permissionto /Admin
list the orders |istratio
for n
pronouncemen |Sectio
t- reg. n
Permission for
pronouncemen

t of orders

parliament
question

regarding

sap
na

sap

na

ma
noj

sap
na

san
dee

Shr
adh

Shr
adh

sap
na

sap

sap
na

ma
noj

Shr
adh

Shr
adh

sap



/202 19/20
0 20

1809 |16/0
/202 9/20
0 20

1810 |16/0
/202 19/20
0 20

1811 |16/0
/202 19/20
0 20

1812 |16/0
/202 19/20
0 20

1813 (17/0
/202 19/20
0 20

1814 |17/0
/202 19/20
0 20

1815 (17/0
/202 9/20
0 20

1816 (17/0
/202 9/20

NO. F.6 /2019-SC (RC)

SINGH,DY.RE |office order no. na
GISTER 23(59)/ Trans.
AHMD. Gr.A/CESTAT
/admn.2017
dated
11/09/2020-
reg.
AR .
(REQUIREME . Admin
Appointment  |istratio
NT CELL) of ms. shradha |n
SUPREME Mishr.a Sectio
COURT OF 0
INDIA
P.K disposal Comp

CHOUDHARY |statement of

ONE M(J),CESTAT lappeals, geeﬁ
KOL. august, 2020
Admin
istratio
ONE ADMN. notice sheet n
Sectio
n
Admin
istratio
ONE ADMN. notice sheet n
Sectio
n
RAMESH disposal Com
CESTAT/AHM/M(J)/DI NAIR statement for uter P ma
SPOSAL 2020/618 (MEMBER the month of Cell noj
JUDICIAL) august 2020
Admin
PARMOD application for Istratio sa
NIL KUMAR tlﬂ)irt)ion fee naIO
(STENO GR. 1) Sectio
n
Admin
NO A-60011/85/2019- ANOOP Urgent DO istratio sap
COORDN KUMAR letter on n na
' MENDIRATTA LIMBS-reg.  Sectio
n
CESTAT/AHD/PER/76/2 MOHINDER  |Forwarding of |Admin sap

018/624

SINGH,DY.RE request for istratio na

na



1817 |17/0
/202 19/20
0 20

1818 (17/0
/202 19/20
0 20

1819 (17/0
/202 19/20
0 20

1820 (17/0
/202 19/20
0 20

1821 |18/0
/202 19/20
0 20

1822 |18/0
/202 19/20
0 20

1823 |18/0
/202 19/20
0 20

1824 |18/0
/202 19/20
0 20

1825 |18/0
/202 9/20
0 20

1826 (18/0

F.NO.01(05)/CIRCULA
R /CESTAT/2017
DATED 07.09.2020

F.NO.07
/STAT/CESTAT/
KOL/09

NIL

NIL

NO.
CESTAT/WZB/DMM/20
19

NIL

ONE

NIL

ONE

ONE

GISTER
AHMD.

TK
SARKAR,DR

DY.REGISTRA

R (CESTAT.
KOLKATA)

DEPUTY
REGISTRAR

DEPUTY
REGISTRAR

DR.D.M
MISRA

DR.D. M
MISRA

(MEMBER
JUDICIAL)

P. DINESHA

PATO
MEMBER
(JUDICIAL)

JAGDISH
CHAND MTS

P. DINESHA

transfer to
CESTAT,
Allahabad. or
Kolkata

REPORT for
e-hearing
application:
August 2020

Extension of
period to
pronounce

reserved orders

- reg

monthly
disposal
statement of
appeals

Necessary
permission to
pronounce the
final order

Necessary
permission in
respect of
release of
detailed order-
reg

leave
application

medical leave

n
Sectio
n

Comp
uter
Cell

Comp
uter
Cell

PAto
Regist
rar

Comp
uter
Cell

PA to
Regist
rar

PA to
Regist
rar

Admin
istratio

Sectio
n

Admin

Assist
ant
Regist
rar
Assist
ant
Regist
rar

Shr
adh

ma
noj

Shr
adh

Shr
adh

sap
na

sap



/202 19/20
0 20

1827 |18/0
/202 19/20
0 20

1828 |18/0
/202 19/20
0 20

1829 |18/0
/202 19/20
0 20

1830 |18/0
/202 19/20
0 20

1831 |18/0
/202 19/20
0 20

1832 21/0
/202 19/20
0 20

1833 21/0
/202 19/20
0 20

ONE

F.NO.CESTAT/EB/RELI
ST/2019

NIL

NIL

NIL

NIL

NIL

R.ESS IRON &
STEELS PVT.

LTD

T. VISWA

PARKASH,DR,

MUMBAI

ASSISTANT
REGISTRAR/S
PS, CESTAT,
CHANDIGAR

H

S.S GARG

JOHANSON

CHACKO

SH. P.K.

CHOUDHARY,
MEMBER (J)

JOHANSON

CHACKO

from
24.02.2020 to
26.02.2020 -
reg.

rebuttal against
the portal
CPGRAMS
DARPG/P/202
0/1581 and
DARPG/P/202
0/01560
therein
mention other
portals
regarding

matter released
for relisting -
reg.

NOC
Certificate

Application for
the post of
Vice
chairman(judic
ial)
cancellation/va
cate of allotted
type 111 Qtr
No. 724,Block
no. 8

PERMISSION
FOR
PRONOUNCE
MENT in
e/76635/2018
and others

vacation repot
in resp. sh.
johanson
chacko

istratio
n
Sectio
n

PAto
Regist
rar

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

na

Assist
ant
Regist
rar

Shr
adh

sap
na

sap
na



1834 21/0
/202 19/20
0 20

1835 |22/0
/202 19/20
0 20

1836 22/0
/202 19/20
0 20

1837 |22/0
/202 19/20
0 20

1838 22/0
/202 19/20
0 20

1839 22/0
/202 19/20
0 20

1840 22/0
/202 19/20
0 20

1841 22/0
/202 9/20
0 20

1842 22/0

NIL

NIL

O.W.NO.

MJA/LIB./872/2020

F.NO.3/5/ADMIN.2017

NIL

NIL

SCGSC/ 2020/137

4(3)/PFINS/STENO-
I/CESTAT/ALLD/2018

F.NO.01/CESTAT/BAN

S.K.
MOHANTY,
M(@)

ASSISTANT
REGISTRAR/S
PS, CESTAT,
CHANDIGAR
H

K.R.SINGHEL
(DEPUTY
DIRECTOR)

HOO/SPS
CESTAT ,
CHANDIGAR
H.

AMITA JAIN

ARUN
KUMAR

ADV.N.ANIL
KUMAR
SCGSC

MANAS
KUMAR
SINHA, AR

UMA

Permission to
pronouncemen PA
t

Service book

of Smt. Admin
Kamala,SPS |istratio
ans Shri. Satish |n

Kumar Sectio

Barugujar, n

head clerk- reg

Supply of

Book Librar

published by |y

the Academy.

Forwading of |Admin

Notesheets, istratio

PFMS, Bills |n

for Sanction  Sectio

order-reg. n
Admin
istratio

Tax Invoice n
Sectio
n
Admin

Children istratio

Education n

form. Sectio

n
withdrawal of

. . Admin

Resignation - | .

- istratio
Ministry of n
Finance / Sectio
Department of
Revenue
forwarding of
intimation Admin
letter in r/o istratio

Application for n
Civil Services |Sectio
Examination |n
2020-Reg.

Updating of |CT



/202 9/20 \G/ADMN. SHANKAR CESTAT Sectio

0 20 VERMA telephone n
(ASST. Directory-reg.
REGISTRAR/H
.0.0)
KRIPA Forwarding of
1843 22jg F:NO.A- SHANKER /2 "0 ?0 Assist
1507 9120 LO(V/PERS.FILE/PD-  (ASSISTANT Honouprabﬁe ant
M(J)/CESTAT/CHE/201 REGISTRAR, ' Regist
0 20 Shri P.
8 CESTAT, Dinesha-re rar
CHENNALI) g
Message from
E%nrggrable Admin
1844)22/0 DR.SATISH  Minister, Govt, 'Stat0
/202 19/20 |NIL .
CHANDR of India to ]
0 20 Sectio
commemorate
Hindi
day,2020.

forwarding of Admin

F.NO.A- : o
/1285125 3/22/8 20(2)/PERS.FILE/RKP- G. SHRIDHAR Li/pgerfﬁ”g‘téo” o
ST.GR.II/CESTAT/CHE |, CHENNAI . .
0 20 Lakshmi, Head |Sectio
/2015
Clerk-Reg. n
forwarding of
representation Assist
/128;'26 5/22/8 F.NO.6/CEGAT/MAS/20 |G. SHRIDHAR by Smt. _ ant
01-vOL Il , CHENNAI B.Bharathi, Regist
0 20
Steno Gr. I11- rar
Reg.
ASSISTANT Assist
1847 22/0 REGISTRAR, Civil Appeal ant
/202 9/20 |NIL SUPREME No. 7157 of Regist
0 20 COURT OF 2008 ar
INDIA
Weekly
ASSISTANT  statement of Assist
1848 22/0 REGISTRAR/S [the matter/s for ant
/202 9/20 |NIL PS, CESTAT, |[E-hearing Regist
0 20 CHANDIGAR |(from 14-09- ar
H 2020 to 17-09-
2020)
1849 22/0 |[F.NO. 6(3)/NKM- ASSISTANT  |Joining report |/Admin

/202 [9/20 MTS/CESTAT- REGISTRAR/S |of Shri Nitesh |istratio



1850 22/0
/202 9/20
0 20

1851 22/0
/202 19/20
0 20

1852 22/0
/202 19/20
0 20

1853 |23/0
/202 19/20
0 20

1854 23/0
/202 19/20
0 20

1855 |23/0
/202 9/20
0 20

1856 23/0
/202 9/20
0 20

1857 23/0
/202 19/20
0 20

1858 23/0
/202 19/20
0 20

CHD/2020

NIL

CESTAT/AHD/PER/65/2

018/630

NIL

NIL

NIL

NIL

NIL

NIL

NIL

PS, CESTAT,
CHANDIGAR
H

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

MOHINDER
SINGH,DY.RE
GISTER
AHMD.

NISHA

S.K.
MOHANTY,
M(@)
S.K.
MOHANTY,
M(@)

TUSHAR,
STENO

P.K
CHOUDHARY

ASHOK
NAGAR MAIL

MANAS
KUMAR
SINHA, AR

Kumar Meena
MTS

Special leave
petition (Civil)
No. 9509 Of
2020

pending bills
of Ramesh
Nair,
Honourable
Member
(judicial)-reg.

Application for
appointment
on suitable
post on
compasssionat
e grounds

Permission to
pronouncemen
t 22.9.2020

Permission for
pronouncemen
t21.9.20

deletion order
from website

approval for
permiss. to list
orders for
pron.

promonotion
of IRS

Request for
transfer in r/o
raushan, steno
1l

n
Sectio
n

Assist
ant
Regist
rar

Accou
nt
Sectio
n

Admin
istratio

Sectio
n

PA

PA

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n



issue of Admin

1859 23/0 ASSISTANT clearance istratio
/202 19/20 |NIL DIRECTOR certificate n
0 20 ESTATES favour of Sectio
ashok jindal  |n
DEPUTY Assist
1860 |23/0 REGISTRAR,H court ant
/202 19/20 |NIL IGH judgement Regist
0 120 COURT,ALLA (18.08.17 rarg
HABAD
1861 23/0 PATO f:sm;'csts(')‘;” n
/202 9/20 INIL MEMBER relg’ase o PA
0 20 (JUDICIAL) detailed order
Admin
1862 23/0 istratio
/202 19/20 |NIL CLMAHAR |urgentleave |n
0 20 Sectio
n
1863 23/0 Permission for
/202 9/20 NIL C JMATHEW |pronouncemen PA
0 20 t22.9.20
1864 23/0 Permission to
/202 19/20 |NIL C JMATHEW |pronouncemen PA
0 20 t22.9.20
Admin
1865 (23/0 submission of istratio
/202 19/20 |NIL P. DINESHA assport
0 |20 Passp Sectio
n
Admin
1866 23/0 pay fixation istratio
/202 9/20 INIL g"b’F*fT'fH under MACP
0 20 Scheme Sectio
n
aoD. for Admin
1867 23/0 TRANSFER appbintment istratio
/202 9/20 NIL REQUEST OF Of’]psuitable
0 20 SATPAL , LDC Sectio
post 0
1868 24/0 Weekly Assist
/202 (9/20 |NIL statement of ant

0 20 the matters for Regist



1869 24/0
/202 19/20

0

1870 25/0
/202 19/20

0

1871 25/0
/202 19/20

0

1872 |25/0
/202 19/20

0

1873 |25/0
/202 19/20

0

1874 |25/0
/202 19/20

0

1875 |25/0
/202 19/20

0

1876 25/0
/202 19/20

0

20

20

20

20

20

20

20

20

NIL

F. NO.
103/07/DR/2020(VP-
ADC)/374

ST/51282/2015/1371-373

NIL

ST/51888/2015/365

NIL

CESTAT/WZD/DMM/20

19

NIL

J.P. SINGH
(COMMISSIO
NER (AR &
ADMN)

J.P. SINGH
(COMMISSIO
NER (AR &
ADMN)

ARJUN SINGH

(ADV.)

VIVEK
PANDEY,
ADDL
COMMISSION
ER(ARO,

CESTAT, NEW

DELHI

ASST.
ENGINEER
(BLDG-I,
SOUTH ZONE

D. M. MISRA
M(J)

TUSHAR,
STENO

e-hearing (7-
09-2020 to 10-
09-2020)

Weekly
statement of
the matters for
e-hearing
(from 11-09-
2020 to 17-09-
2020)

early listing
and E-hearing
of
Rectification
of Mistake
(ROM)

ROM, Final
order
ST/51282/201
5-REG.

matter of Centra
Raghuveer I
Singh Vs Regist
CGST-Jaipur-1 ry

Revenue

Synopsis in SPS to
ST/51888/201 |Presid
5 M/s Honda |ent
cars india Itd.

structural audit
to make
building
seismically
compliant

reserved order
C/89829/2018
DATED
24.09.2020

deletion order
from website |PA
appeal 50/2009

PA

rar

Assist
ant
Regist
rar

Assist
ant
Regist
rar

Assist
ant
Regist
rar

CT



1877 |25/0
/202 19/20
0 20

1878 |28/0
/202 9/20
0 20

1879 |28/0
/202 9/20
0 20

1880 |28/0
/202 9/20
0 20

1881 |28/0
/202 19/20
0 20

1882 |28/0
/202 19/20
0 20

1883 |28/0
/202 19/20
0 20

1884 28/0
/202 19/20
0 20

1885 28/0

25013/03/2019-
ESTTAIV

NIL

F.NO.CESTAT-AHD-
632

F.NO.11/2/2020-
IFU(B&A)EC

DE/3/1/MISC/E/2019

F.NO.CESTAT-
AHD/635

F.NO.1/31/SPS/CESTAT
/CHD-2016-ADMN.

NIL

SURYA
NARAYAN
JHA, UNDER
SECRETARY

N. RAJA, SPS
,BANGLORE

MOHINDER
SINGH,DY.RE
GISTER
AHMD.

UMESH KR.
AGGARWAL
(UNDER SEC.

TO THE GOVT

OF INDIA)

VIJAY
ANDLEY
(DEPUTY
DIRECTORAT
EE)

MOHINDER
SINGH,DY.RE
GISTER
AHMD.

AR/HOO
(CESTAT,
CHD.)

ASSISTANT
REGISTRAR/S
PS, CESTAT,
CHANDIGAR
H

periodic
review of
central govt.
employees
under fr 56 (j)

permission to
delete final
order- appeal
no.
ST/761/2012

weekly
statement of E-
hearing
matters(14/09/
2020 TO
18/09/2020)

Allocation of
fund under
major head
7610

Recovery of
damage on
account of
proved
subletting of
GPRA -reg

Application
req. for
transfer
received from
Shri Mahesh
Kumar,SPS

forwarding of
transfer req. of
Shri Satpal,
LDC-reg.

F.NO.G(19)/(1)CESTAT/ |G. SHRIDHAR |Vetting up

Admin
istratio
n
Sectio
n

PA to
Regist
rar

Assist
ant
Regist
rar

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Assist
ant
Regist
rar

Admin
istratio

Sectio

Admin
istratio
n
Sectio
n

Admin



/202 19/20

0

1886 28/0
/202 19/20

0

1887 28/0
/202 19/20

0

1888 |28/0
/202 9/20

0

1889 28/0
/202 19/20

0

1890 28/0
/202 19/20

0

1891 |28/0
/202 19/20

0

1892 |29/0
/202 9/20

0

20

20

20

20

20

20

20

20

PAY FIXATION /2015

, CHENNAI

F.NO.G(19)/(1)CESTAT/ |G. SHRIDHAR

PAY FIXATION /2015

NIL

F.NO.14/A/C./ICESTAT/
KOL/98

F.NO.14/A/C./ICESTAT/
KOL/98

NIL

MAHA PR0O/2020

NIL

, CHENNAI

DEPUTY
REGISTRAR (
HIGH COURT
OF
JUDICATURE
AT

ALLAHABAD)

TK
SARKAR,DR

DEPUTY
REGISTRAR,
CESTAT,
KOLKATA

MOHIT
YADAV LDC
(COMPUTER
SECTION)

R.KRISHNAN
(ADVOCATE
SUPREME
COURT)

P.K
CHOUDHARY
(KOLKATA)

/verification of |istratio
Pay Fixation |n
orders of Shri. |Sectio
Shambu Kr. n

Vetting up Admin
/verification of istratio
Pay Fixation |n
orders of Shri  |Sectio
Rakshit Dahiya n

forwarding of .
bill for final ~//2dMin
istratio
payment of
Rs.110051 Sectio
from TA on
tour
forwarding of .
bill for final ~/2dMin
istratio
payment of
Rs.1,18,996 Sectio
from TA on
tour
Admin
- istratio
Joining report
of Mohit yadav Sectio
n
Filing of misc.
application
under Rule 41
of the
CESTAT
Permission to
pronouncemen [PA to
t-appeal no  |Regist

C/76973/2018 rar
and others.

Assist
ant
Regist
rar

Assist
ant
Regist
rar



application of

1893 29/0 Y VEDA gﬂgb';'ve”kata 222?.0
/202 (9/20 |NIL PRAKASH
0 20 STENO Rao,(tech)for n
' TA advance of (AO)
rs. 80,000-reg
Renewal of
lease .
Admin
1894 29/0 SANJEEV.  —jagreement o i

KUMAR JAIN , deed of our

6202 %20 NIL MRS.AMITA  |premises Sectio
JAIN S.C.0.147-148
sector. 17-c
Chand.
KRIPA . .
1895 2910 ":NOA- SHANKER E‘QLVXSJSJ?SJSE atio
1202 9720 20B)PERS.FILE/SK-  [(ASSISTANT | U 25 ' |
0 20 LDC/CESTAT/CHE/201 REGISTRAR, K%Jmar LDC-  Sectio
6 CESTAT, re ’ n
CHENNAI) 9.
permission to
list the order
for
1896 29/0 P.K pronouncemen PA to
/202 9/20 |NIL ' Regist
0 20 CHOUDHARY ':Oreg. appeal ar
E/125/2008&E
/75001/2015
Permission to
1897 29/0 S.K. pronouncemen PA to
/202 19/20 |NIL MOHANTY,  tappeal no. Regist
0 20 M(J) ST/20174 &  rar
others.
Approval for
permission to
1898 29/0 oK :::frt theorder 57 1g
/202 19/20 INIL CHOUDHARY pronouncment Regist
0 20 rar
appeal no.
E/76635 &
others.
1899 29/0 RAJESH RAI  |Listing of PA to
C.NO. E/60057/2020- . X
/202 19/20 EX/SM/3258 AND TARUN appeal inthe |Regist

0 20 KUMAR case of M/s. rar



1900 29/0
/202 9/20
0 20

1901 29/0
/202 19/20
0 20

1902 29/0
/202 9/20
0 20

1903 29/0
/202 19/20
0 20

1904 29/0
/202 19/20
0 20

1905 29/0
/202 19/20
0 20

NIL

NIL

NIL

F.NO.PF/CESTAT/MU
M/ADMN/VKS

F.NO.1V(16)30-01/2019-
20/ADJ-
I/MISC/REVIEW/1775

NIL

MANAS
KUMAR
SINHA, AR

M.MRINAL
(UNDER
SECRETARY
TO THE
GOVERNMEN
T OF INDIA

HIRA LAL,

3WD, CESTAT,

ND

T. VISWA

PARKASH,DR,

MUMBAI

AAKASH
SINGHAI
(JOINT
COMMISSION
ER)

ASSISTANT
REGISTRAR/S
PS, CESTAT,
CHANDIGAR
H

Som sugandh
Industries Ltd.
appeal no.
E/Stay/60085/
2020 & others.

payment of
Electricitybill
at Kendriya
Sadan-reg.

Reporting of
vacancies of
Stenographer
grade C &D
examination
2020

Application for
leave or
joining report

Application for
the post of
assistant
Registrar on
deputation in
NCLT inr/o.
Shri
V.K.Sinha,
SPS, reg.

CESTAT final
order no.
50461/2020
dated
24.02.2020 in
the matter of
M/s Man
Trucks India
pvt Ltd.

Weekly
statement of
the matters for
e-hearing
(from 18-09-

Admin
istratio

Sectio

Admin
istratio

Sectio

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Assist
ant
Regist
rar

Assist
ant
Regist
rar



1906 29/0
/202 9/20
0 20

1907 29/0
/202 19/20
0 20

1908 (30/0
/202 9/20
0 20

1909 30/0
/202 9/20
0 20

1910 30/0
/202 9/20
0 20

1911 30/0
/202 19/20
0 20

NIL

NIL

NIL

NIL

NIL

NIL

P.K
CHOUDHARY

G. SHRIDHAR
, CHENNAI

C L MAHAR
MEMBER
(TECHNICAL)

CJMATHEW

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

NAVEEN RAO

(DELMOS
AVIATION
PVT. LMTD.)

2020 to 24-09-
2020)

approval for
permission to
list the order
for
pronouncemen
t Appeal no.
ST/174/2010

Request for
permission for
release of
detailed orders
(DOF)

surrender of
the official
weapon.

Permission to
pronouncemen
t Appeal no.
ST/4031-
4032/2017 and
others

request for
early fixation
of appeal

PA to
Regist
rar

PA to
Regist
rar

Admin
istratio
n
Sectio
n

PA to
Regist
rar

Assist
ant
Regist
rar

Assist
ant
Regist
rar



